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STATE CRESIDENTS;
MR KULDEEP RAJ - West Bengal
MR, PEEYUSH BHATIA - Chamisgark

| MR MUDASSIR NAQSHBANDI=J & K

MR SUNITPAL SINGH AULAKH - Punjab
MR LALIT KAUSHIK - Hanysna '
MR. GAGANDEEP S.JAMM - Chaadigach

| WS CRITRANGDA - Rajasthan

MR ANKUR JAIN - Delhi

MR. SUNNY DANTIWAL - Him. Pradesh
MR, SHIKHAR AWASTH] - toas Pradesh
MR AKSHAY LATWAL - Uttarakhand
MR ARVIND 1. JAISWAR - Mahansira
MR NAYAN NAPAL - Sikidm

MR VENKAT MAHENDRA - Telengasa
MR, INDRAJEET KUMAR ~ Bikar
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MR, RAHUL KUMAR - Shudents Wing

Ref. No. app-student-wing(writ/sc/ugc)

15% July, 2020 |

AUTHORITY LETTER

[Mr. Rahul Kumar $/o. Mr. Dhananjay Kumar R/o.

Co-operative Colony, Dipugarha, =Hazari Bagh,
Jharkhand - National President of our student wing is
hereby authorized to file, sign and verify the writ
petition under Article 32 of the Constitution of India,
which is to be filed before the Hon’ble Supreme
Court of India concerning the students against the
action of the Universities Grant Commission.
I wish him success. o

~ SANPREET SINGH AJMANI
. ADVOCATE
NATIONAL PRESIDENT - YBAI
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